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Explollon at Railway Track ncar 
Rangapabar Station 

1809. SHRI D.C. SHHRMA : 
SHRI BENI SHANKER 

SHARMA: 
SHRIHARDAYAL 

DEVGUN: 
SHRI N. R. LASKAR : 
SHRICHENGALRAYA 

NAIDU: 
SHRI YASHWANT SINGH 

KUSHWAH: 
SHRI RANJIT SINGH: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that an ex-
plosion blew up the railway track near 
Rangaplhar station on the Nagaland-
A.sam border on the 9th February, 1969 
shortly before the Tinsukia bound 19 Up 
Passenger train was to pass through the 
point; 

(b) whether any inquiry has been 
instituted into the mailer; and 

(c) if so, the findings thereof? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH): (a) 
Yes; the incident occurred on 8-2-1969 
at about 19.40 hours. 

(b) and (c). Government Railway 
Police, Dimapur Manipur Road have 
registered a case under S:ction 126(b) of 
the Indian Railways Act. Investigations 
by P"lice and Military authorities are in 
progress. 

Manllllnll Agency System 

1810. SHRI S. K. TAPURIAH : 
SHRI HIMATSINGKA : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased 
to state: 

(a) whether Government's attention 
has been drawn to the statement of the 
Utpal Chamber of Commerce and 
Industry as Published in the economic 
Times or the 4th Fobruary, 1969 cnume-
ratinl the dirricuJties of busineu of hiib 

priority whkh require heavy capital 
investm~nt and high degree of enter-
proneur-ship wbicb was difficult to foster 
without the stewardship of the Managin, 
A gency system : 

(b) the precise difficulties pointed out 
by the Chamber in that statement and 
Oovernment's reaction to each of them; 
and 

(e) Whether in view of these difficul-
ties Governmant propose to show down 
the process of elimination of managin, 
agency system with a view to ensurin, 
India's planned development? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI 
F. A. AHMED) : (a) Yes, Sir. 

(b) Beforo taking a final decision the 
Government have carefully considered 
the merits of the proposed abolition of 
the managing agency system in all its 
aspects inculding the dlrflculties now 
pointed out by the President of the 
Chamber. 

(e) No, Sir. 

Import of Know-bow 

1811. SHRI S. K, TAPURIAH : 
SHRI HIMA TSINGKA : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased 
to state: 

(a) whether a symposium on lelf-
sufficiency in consultancy services was 
held in the month of February thil 
year particularly 10 discus. the Govern-
ment's propoial. on restrictln, imporll 
of know-how and to centralise and co-
ordinate the import of know-how Ihrou,h 
a certain a,ency ; 

(b) ir ro, what major observations 
and sUilestions were made at the said 
symposium ; and 

(e) what decisions Oovernment have 
taken in the lisht of these dilCuuiona 
lpecially to coordinate and _!rIct 1M 




